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hanklir 

Honnavar Port (HPPL) 

VAR PORT PVT~HO 

10.May.2012 

To, 

Appraisal Committee 

Sir. 

Sub: Industrial project: "Development of loading facility 
of MIs 

MTPA of 

at Kasarkod Village, Honnavar Taluk, Uttar Kannada 
Honnavar Private Ltd. (HPPL). (SE1AA 22 IND 2011) 

81 51 SEAC meeting on th April 2012. 

..ot,::. ..o,,,"o to the MIs Honnavar Port (P) project proposal was in the 
81 51 meeting held on April 2012. As decided in SEAC meeting we are herewith 
submitting all the clarifications Idocuments as required by the SEAC. 

you, 

Yours Sin rely, j 

Ene!.: As stated above 

Corp. Off : # 1 st Floor, Pavam Estates, Road No.2, Banjara Hills, Hwi",,,,h2n - 500 034. 
Ph : 040-6666 6694/ 95 Fax: 040- 6666 680 I, 6666 681 , 

Regd. Off: # 1 03, Lalehzar Apartments, 45/1 ·2, Palace Road, Bangalore 56000 I, Karna1aka. India. 
Ph; +91-80-2235 3670.4149 4960 Fax' +91-80-2235 3671 Email. inf"rroh,~nn""2rn"rt 
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3-11921, 5th Roor, Block No.3. 

# 103, Lalehzar Apartments. 4.5/1-2. PalaceWhite HOUle. Kundan Bagh, Bcsumpet. Hydmbed - SOO 016 
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11 Impact studies for proposed Road and Railway Line on Local 
Environment needs to be undertaken. 

11.1 Road Connectivity 

In order to avoid the congestion to the existing road and to ensure quick traffic movement 
from/to the port, it is proposed to develop a dedicated road corridor with a Right of Way 
(RoW) of 25m. The total length of road corridor is about 4 km, which connects proposed 
barge/vessel loading facility and NH 17 near Kasarkod. The land requirement for the road 
corridor is 10 ha. Chainage marked in the google imagery is presented in the figure 11-1. 
The existing land use pattern of proposed road alignment is given in Table 11-1. 

Table 11-1: Existing Land Use Pattern of Proposed Road ' 

S No Chainage (Km) RHS LHS 
1. 0.2 to 1.0 Coastal sand Coastal land 

2. 1.2 to 3.2 Coastal sand Vegetation 

3. 3.4 to 4.0 Vegetation Vegetation 

Figure 11·1: Proposed Road Connectivity with Chainage 

Page 61 

3



Figure 11-2 Typical Cross Section of Road Corridor 

11.2 Rail connectivity 

Total length of Rail connectivity is about 14.6 km which connects proposed bargel vessel 
loading facility with Manki railway station will have 1 Broad Gauge (BG) railway tracks, Rail 
exchange yards. 

Table 11-2: Existing Land Use Pattern of Proposed Rail Line 

5 No Chainage (Km) RHS LHS 
1. 0.2 to 1.0 Coastal sand Coastal land 
2. 1.2 to 3.2 Coastal sand Vegetation 
3. 3.4 to 4.0 Vegetation Vegetation 
4. 4.0 to 14.6 Vegetation/forest 

nursery 
Vegetation/minor 
forest 

Figure 11-3: Proposed Rail Connectivity to 8arge/Vessel Loading Facility 
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The land acquisition will be carried out by GoK and corridor route has been selected 

prudently so that no Resettlement and Rehabilitation is 

1l.2.1Anticipated Potential Impacts due to Proposed Road/Rail Alignment and 
Mitigation Measures 

11 1.1 Environmental 

The alignment through partly coastal sand and vegetation. Impacts due to 
the proposed are discussed below 

11.2.1.2 Ambient Air quality 

The proposed alignment is a new link proposed facility with NH 17 and Manki 
Railway station. The baseline ambient air quality is well within the prescribed NAAQ 
standards due to the less human activity and no industrial activity. During the construction 
phase ambient air quality in the adjacent villages along the Road/Rail Alignment will be 
disturbed due to the various construction related activities such as. 

,. Site Clearance and use of vehicles and machinery 

.. Transport of raw materials, borrow and quarry material to construction site 

.. Earthworks 

.. Handling and Storage of aQ(]reaaltes 


.. Asphalt mixing plant operations 


These activities mainly dust and emiSSions such as CO, S02, NOx from 
construction machineries and also due to other vehicular movements during construction. 
During the operation the anticipated impacts to the Air quality is due to the movement 
of vehicles used for transportation of and transport of materials. 

Mitigation Measures 

crushers will be sited at least'1 km in the down wind direction of 
human settlement along the rail/road corridor. 

II During and after compaction of the sub grade, water will be sprayed at regular interval in 
order to avoid fugitive dust generation 

.. Vehicles fine and coarse shall be covered with tarpaulin in order to 
avoid the spills. 

.. Pollution Under Control (PUC) certified construction machinery and equipments will be 
used and checked at regular intervals. 

.. During the operation dust generation will be minimum, because most of will 
be covered by paved shoulder. 

.. Tree plantation along the Right of way also will act as a major sink of pollutant due to the 
plying vehicle through corridor 

.. 

• Regular of the during the will reduce any 
impacts to an absolute minimum. 

.. Adequate vehicle maintenance and not to use adulterated fuels shall be confirmed with 
the contractors. 

.. Ambient air quality will be monitored at regular intervals during construction and 
operations phase of the rail/road corridor. 
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11.2.1 Ambient N Level 

various 

The baseline ambient Noise levels are well within the CPCS standards. During 
there will be significant increase in the Ambient Noise Level due to the 
activities and use of the large number of heavy machineries. I-1n,.,o'",'''· 

these construction phase impacts are short term in in the immediate vicinity 
and will cease upon completion of construction. This will be occurred along the construction 
corridor as well as in the site includes construction camps, asphalt mixing plant 
etc. During the incremental noise level is due to the increased traffic volume 
and Cargo movements. 

III During construction, noise levels will be below threshold stipulated by 
Central Pollution Control Board (CPCS) by selecting appropriate equipment, machinery 
and using enclosures. 

.. 	 Procurement of machinery I construction equipment will be done in accordance with 
conforming to source noise levels less than 75 dB (A). 

• 	 Only well~maintained construction equipment, which meets the regulatory for 
source noise levels, will be used. 

.. 	 Noise attenuation will for noisy eqUipment by employing suitable techniques 
as acoustic controls, insulation etc. 

• 	 Personnel exposed to noise levels beyond threshold limits will be provided with protective 
gear like earplugs, etc. 

• 	 During operation phase noise levels will be significantly less because of smooth 

shoulders and presence of trees along the Right of Way, 


.. 	 Ambient noise levels wHi be monitored at regular intervals during construction and 
operations of the corridor 

11 1.4 Water quality 

During construction phase, anticipated impacts are due to spillage of construction materials 
such as POL and Bitumen etc., falling into the nearby water bodies and drainage 
channels from construction camps etc, During construction the natural 
drainage system will get disturbed and reduction in the capacity of the natural stream. 
I-vtr<:>,,.,trr,,... of the water for the construction activities and labour camp will disturb the local 
water supply in the contiguous village. Runoff from the construction sites and labour camp 
will increase the risk of pollution in the natural watercourse. During there will 
not be a chance of degradation of water quality during normal operations and spillages will 
impact the water quality during the accidents if any. Also the entry of vehicles to nearby 
water bodies for cleaning could be an impact during operation phase. Surface runoff will be 
""'V...",...t,,,rl due to 

• 	 Construction activity will not np,.."""", any major diversion of water body. 
• 	 Water will not be extracted from the resources. Requirement of the water will be met 

from the ample resource. 
• 	 Construction site will not be sited nearer to the surface water or ground water resources. 
• 	 Control of the access of Vehicles to the water bodies will be ensured 
• 	 Road will be strictly ensured to keep the accident quite low. 
a 	 Water Quality will be monitored at regular intervals during construction and operation 

phase of the project 

6



11 1.5 Land Environment 

The proposed road/rail alignment will traverse across the Coastal sand and vegetation. Land 
acquisition will lead to loss of vegetations. During the construction accidental spills of 
fossil fuel and other Hazardous material will increase the risk of pollution. Contamination 
of may takes due to solid waste generated from labour camps. Soil compaction will 
take place due to the movement of and Other Vehicles. During operation 
phase there will not be of soil quality during normal operations and will 
impact the soil quality during the accidents, if any. 

Mitigation Measures 

.. All the top soil up to 1 mm shall be blended with other barren land to convert in to 
arable land and will be utilized for land sea ping along the corridor, 

.. Restriction of the plant moving vehicle and machineries in the Agricultural land 
• 	 During operational the would be minimum due to thick green vegetation 
• 	 Soil Quality will be monitored during construction and operation phase of rail/road 

corridor. 

11.2.1.6 Flora and Fauna 

The alignment through partly Coastal sand and The number of 
trees located in the proposed corridor is very less and the alignment is planned to be routed 
to minimise the removing of plantations and other trees. 

.. There is minor Forest and forest nursery to the corridor. 

.. There are no Wild life sanctuaries and National Parks located along the proposed 
rail/road corridor. 

• 	 The impact on the Flora and Fauna due to this is insignificant. 

Green Belt Development along Road/Rail Corridor 

Proposed plantation pattern along the rail! road corridor will be as follows 

.. 	 The first row will be of small to medium sized ornamental trees. 
• 	 Subsequent rows will comprise of shade of more height than those in the 

first row. 
• 	 Planting of dwarf shrubs in the median, provide glare travel to the road user during 

night time 
.. 	 Planting of as ground cover in the median, special landscape and 

the embankment slopes 
• 	 Turfing with grass in the median, special landscape and embankments 

Following are the recommended SPE~CIE~S for roadside plantation 

Table 11-3: Species Recommended for Plantation 
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S.no. 
Trees 

S.no 
Shrubs 

Scientific Name Scientific Name 

6 Dalbergia latifolia 31 Crosandra 

7 Delonx regia 32 Duranta 

8 Mengifera india 33 Gardenia floria 

9 Michelia champaka 34 Hibiscus sps< 

10 Peltophorum pherugenium 35 Ixora 

11 Polyalthea longifolia 36 Nerium oleander 

12 Palms 37 Musanda 

13 Saraca indica 38 Sanchezia 

14 Santalum album 39 Thevetia nerifolia 

15 Tamrindus india 40 Tecoma stans 

16 Anacardium occidentale 41 Tecoma gaurichari 

17 Cinamomum camphora 42 Tecoma capen sis 

18 Casuarina equistifolia 43 TMS single and double 

19 Dalbergia latifolia 44 Hamelia 

20 Mengifera indica 45 Magnolia sp. 

21 Pterospermum acerifolium 

22 Sweitenia mahogoni 

23 Sweitenia.macrophylla 

24 Tabubia spectibilis 

25 Tabubea rosea 
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OFFICE OF THE TAHSILDAR, HONAVAR, lJTfARA KANNADA DIST. 

Telephone :08387 220262 

Dated 30.4.2012. No.BhoomiNV/1/12-13 

To 

BhatkaL 

Sir, 
Sub: Allotment of Sy.No, to the 91 acres of altuvialland 

formed near Kasarkod(Tonka) Mallukurva village, 
the of Honavar Port DeDMbmmt. 
Port Officer, Honnavar office 
1811 0-11 dated 2,1,2012, 

2) Order NO.PWD 119 PSP 10. 
3) & Inland Water T ratUJJlOrt Department 

Letter No.PIWT/62IBhoomi(2)201Q "16.7.2010. 
\"'n~... ''''''r... Report No.TSNV/146/11 d.t.18.4.2012. 

5)Revenue Inspector, Manki Report ~ 12. 

"''''''' 
With reference to the above subject, Government of Kamataka has 

sanctioned about 91 acres alluvial land fonned at North side of Sy.No.282A 

and 282B of Kasarkod village of Honavar Taluk tl) Mls.North Canara Sea Ports ­

GVPREL Hyderabad on for a period of 30 for 

construction of a private port to carry out ~e and thereby to 

deve]op 8,47,500 sqmts obtaining approvals from other Departments, 

requested in reference (1) to the naI:ll.eofPorts 

95 acres TTI...""'" and settled alluvial formed at Sy.No.282A and 

of village belonging to said ~oa:r1ment was surveyed and 

demarcated the area from A, B, D, E, G, H. 1.1. M, N, 0, Q. R. S. 

to T. A B sheet is prepared from the sketch ana certified the same . 

............ 2. 
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are non-living 

bounded 

for drying of fish 

the area comes within 

The Revenue Inspector, Manki after insi.... the area has reported that 

area is 95 habitation, housing or the 

agriculture purposes. 

by fishermen. The scheduled area 

Arabian to West, Sharavati River and 

Sy.No.282A and 282B are at South 

CRZ requested for taking further action for ••WC)ll 

Copies of the 

prepared by the 

Revenue Im ••r' Report and the Sketch 

,."HentrY,. and Govt Order are 

Inland Water Transport, 

Karwar, to enable to out afi(~h()iraJ~e Ql••• and other activities at 

Honavar P011, under infrastLUcrure facilities, 

the said area is given on lease for 30 years Sea Ports 

GVPREL Consortium. Hyderabad given in (JO)a.t_.. No.PWD 119 PSP 2010 

dated 22.9.2010, it submitted for taking ne<::__!lletion of entering the name 

POlt Depmtment the RTC 

as per the letter of the 

area of 95 acre."> as 

indicated in the enclosed sketch. 

Yours faithfiJlly, 

SdJ­

TahsHdar, Honavar. 

Copy to : 

Honnavar Port Pvt for their intiom". 

the DIJI....f!l!.!llmled 
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2 	 Traffic Impact on the Landward Side from the Project 

2.1 Hinterland of Honnavar Barge/Vessel Loading Facility 

The potential cargo zone or industrial zones within 150 km radius from Honnavar is 
considered as the primary hinterland. The secondary hinterland extends upto the north, north 
- eastern and central districts of Karnataka which includes Bidar, Gulburga, Raichur, 
Bejapur, Koppal, Bellary, Bagalkot, Gadag, and Belgavi. The region beyond this secondary 
hinterland is considered as the tertiary hinterland and includes southern districts of 
Karnataka, parts of Andra Pradesh, Maharashtra and Madhya Pradesh 

The identified primary, secondary and tertiary hinterlands for the Honnavar barge/vessel 
loading facility are as follows 

• 	 Primary Hinterland: Within a radius of 150km from Honnavar which includes Uttar 
Kannada, Haveri, Shimoga, parts of Udupi, Dharwad and Davangere. 

• 	 Secondary Hinterland: North, North-eastern and central districts of Karnataka which 
includes Bidar, Gulburga, Raichur, Bejapur, Koppal , Bellary, Bagalkot, Gadag, and 
Belgavi. 

• 	 Tertiary Hinterland: Southern districts of Karnataka, part of Andra Pradesh, 
Maharashtra and Madhya Pradesh. 

Based on the hinterland potential analysis, the overall traffic figures for proposed barge/ 
vessel loading facility are provided in the Table 1. 

Table 1: Cargo Throughput for Honnavar 8arge/Vessel Loading Facility 

Traffic (MTPA)S. No. Commodity 
Coal 2.701. 

1.00Iron Ore 2. 
General Cargo 

3. Granite 0.16 
4. Fertilizer 0.20 
5. Molasses with AQro Products 0.15 
6. Steel Products 040 
7. Sugar 0.29 
8. Total 4.90 

2.2 Existing Hinterland Connections and Road/Rail Network 

Good road and rail connectivity is an essential requirement for the efficient functioning of any 
barge/ vessel loading facility. As far as Honnavar barge/ vessel loading facility is concerned, 
the commodities proposed to be handled are coal, general cargo and iron ore. The state of 
Karnataka is endowed with a number of steel production units and cement plants whose coal 
requirement is increasing proportionally to their production . JSW steel, Bellary is the largest 
producer of steel in the hinterland. The main sources for imported coal in India are from 
Australia, China, Indonesia and South Africa. The iron ore handled at Honnavar is expected 
to come mainly from Hospet-Bellary belt of Karnataka state. At present, 30% of the iron ore 
exported from this belt is taken to the respective port by means of road and the rest 70% via 
rail. Similarly, the coal being imported at Honnavar is taken to the respective destinations, 
mostly power plants, through road and rail. 
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Road Connectivity 

The site has good road connectivity. NH 17 passes through Honnavar towards of 
project site at a distance of about 1 km. The site is connected to Sellary through NH and 
NH 17. NH 17 meets NH near Ankola at about 45 km from the 

Presently the site can be approached from a lane black to()pe!d runs in 
continuation to NH 17 and then lies to shoreline. NH 206 is at a ,':..II H'''' of 3.0 km at 
Honnavar from the project 

2.2.2 Rail Connectivity 

site can be easily accessed through Konkan railway (Connecting Kerala with Mumbai). 
The barge/vessel loading facility proposed at Honnavar is at a distance of 5.0 km from 
Honnavar railway station and -15 km from Manki railway station. 

2.3 Proposed Connectivity 

1 Road Connectivity 

In order to avoid the congestion to the existing road and to ensure quick movement 
from/to the port, it is proposed to develop a dedicated corridor with a Right of Way 
(RoW) 25m. The total length of road corridor is about 4 km, which connects proposed 
barge/vesselloading facility and NH 17 near Kasarkod. 

Figure 2-1: Proposed Road Connectivity 
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2.3.2 Rail connectivity 

Total length of Rail connectivity is about 14.6 km which connects proposed barge/ vessel 
loading facility with Manki railway station will have 1 8road Gauge (8G) railway tracks, Rail 

exchange yards. 

Figure 2-2: Proposed Rail Connectivity to BargeNessel Loading Facility 

2.4 Existing Traffic Scenario on NH-17 & NH 206 

NH-17 passing near the project site is a two-lane road undivided carriage way and existing 
traffic scenario of NH-17 (Kundapur to Surathkal) is given in the Table 2. NH 206 is a two 
lane undivided carriage way connecting Honnavar and Tumkur via Shimoga. Existing traffic 
details of the NH 206 is presented in Table 3. 

Table 2: Existing and Projected Traffic at NH-17 near Honnavar 

Year I Kundapur to Surathkal Kundapur to Goa border 
PCU iinciudinQ all vehicles) 

2010 15743 14191 
2011 16711 15064 
2012 17678 15990 
2013 18702 16972 

(Source . Detailed Design Englneenng study by Sheladla Inc for NH-17 submitted to NHAI & DFR study by Span Consultant for 
NH-17 submitted to NHAI) 

Table 3: Existing Traffic at NH 206 (Honnavar to Tumkur) 

l NH 206 
Year J Tumkur to Shimoga J Shhnoga to Honnavar 

PCU ( including all vehicles) 
2011 I 12960 l 4212 

(Source . DPR study by URS Scott Wilson submitted to NHAI) 
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2.5 Projected Traffic at NH-17 and NH-206 


Based on the above traffic data obtained for NH-17 and NH-206, an increase in 5% 

traffic/year is assumed for the next coming years 


Table 4: Projected Traffic at NH-17 near Honnavar 


Year NH-17 NH-206 
Kundapurto 
Mangalore 

Kundapurto 
Goa border 

Shimoga to 
Honnavar 

Tumkurto 
Shimoga 

PCU (including all vehicles) 
2014 19637 17820 4876 15002 
2015 20618 18711 5120 15752 
2016 21648 19647 5376 16540 
2017 22730 20629 5644 17367 

2.6 	Cumulative Traffic on NH with Barge/ Vessel Loading Facility 
Development 

Expected PCU from the Barge/ Vessel loading facility and the addition of traffic on NH 17 
and NH 206 is given in the below Table 5. 

Table 5: Cumulative Traffic due to Proposed Facility 

Year 

Expected 
PCU from the 
Bargel Vessel 

loading 
facility 

Cumulative t raffic (projected at NH + % of Project traffic) 
NH 17 NH 206 (40%) 

To 
Mangalore 

(30%) 

To Goa 
(30%) 

Shimoga 
(Section) 

Tumkur 
(Section) 

2014 2970 20528 18711 6064 16190 
2015 2970 21509 19602 6308 16940 
2016 2970 22539 20538 6564 17728 
2017 2970 23621 21520 6832 18555 

2.7 	 Carrying Capacity of NH-17 and NH-206 

NHAI is widening the NH-17 (from two lane to four lane divided carriageway to increase the 
level of service) from Kundapur to Mangalore and widening to four lane from Kundapur to 
Goa border is in detailed engineering stage. Widening plan for NH 206 is given below Table 
6 

Table 6: Proposed Widening for NH 206 

Lane Specification 
Location IChainage 
from To 

Four lane with divided carriage way Tumkur Shimoga 
Two lane with paved shoulder Shimoga Honnavar 

As per the IRC standards 20000 PCU to 30000 PCU will be accommodated in the four 
lane divided carriage way. Traffic due to the proposed barge loading facility is 
estimated at 2970 PCUs which can be accommodated by proposed widening of NH-17 
and NH-206. 
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2.8 Transportation of Cargo to the Hinterland 

The cargo transportation from the barge loading facility to the hinterland will be through 
proposed road and rail connectivity to NH-17 and Konkan railway. It is assumed that the 30% 
of cargo will be evacuated via rail and 70% of cargo will be evacuated by road. 

2.8.1 Anticipated impacts 
• 	 Increase of traffic flows due to the transportation of cargo from the proposed facility to 

hinterland. 
• 	 Generation of fugitive dust due to the transportation of dry bulk cargo such as coal and 

iron ore to near by industries. 
• 	 During the accidental spillage of cargo in the nearby water bodies and land. 
• 	 Incremental noise level is due to the increased traffic volume and Cargo movements 

2.8.2 Mitigation measure 

• 	 The baseline ambient air quality is well within the prescribed NAAQ standards due to the 
less human activity and no industrial activity. 

• 	 The increase in traffic volume due to the proposed facility is estimated at 2970 PCU. 
Proposed NH 17 widening could cater the mentioned traffic easily with out affecting the 
existing level of service. Already the Kundapur to Surathkal is in completion stage. NHAI 
is planning to develop the entire NH 17 in to four lane divided carriage in various stages. 

• 	 All the vehicles carrying cargo will be covered with tarpaulin to avoid the fugitive dust 
generation 

• 	 Ambient air quality, Noise levels and water quality will be monitored at regular intervals 
during construction and operations phases in the study area . 

Figure 2-3Typical MAV with Tarpaulin cover 

2.9 Ambient Air quality Model Study 

In order to study the impact on ambient air quality due to the proposed increase in traffic 
volume, air quality modelling study has been carried out to predict the incremental 
concentration in the study area covering all emissions due to storage area, road and rail. 

The study results reveals that the" The resultant concentrations of PM10, PM2.5, NOx, and 
S02 at aJl monitoring stations are found to be weJl within the National Ambient Air Quality 
Standards (NAAQS), From the predicted GLCs and the corresponding resultant 
concentrations, it can be concluded that there is no significant increase over the 
baseline levels due to the movement of vehicles. 
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Enforce Prohibition on Fishing 
Around Turtle Nesting Sites, He 
Tells Odisha 

An olive ridley sea turtle . Photo. ?inku Halder/Wikimedia Commons 

Cuttack: TIle Orissa high court has dire cted th~ state governm ent to enror ce 
a prohib ition on fishing activities by trawle rs Ilear the mouth of 0 vi riVE'r iJnd 
aloWJ the coast to protect o ll v(' ridley turtles. 

Based on d rep ort suumi ttl'd by a committee appointed hy the high Cli un . a 
division bench headed by clliefjustice S Mural idhar- on Tue sday observed thaI 
there IS incid ental killing of curtlps due to " suffocation in fishing nets of 
trawlers or by injuries inflicted by the propellers of the trawlers". 

The court directed the government to enforce the fishing ban wi, h the hflp of 
local marine police stations and to seek cooperat ion of thr Centre to en9age 
ttH~ coast quard for the purpose . 

The state fisheries and animal resources development department had issued 
d notification in November 2014 , prohibiting f ishing activities by trawler s in 
the protected area under the Cahirmatha marine sanctuary. 

Despite the ban, fish!rlg act ivities by trawlers in these areas contmue. 
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Thanking you. 

From 

Citizens ofVillage. 

Tonka-I. Tonka-II, 

Hirerna th. Kasarakod. 

Honnavara Taluk. 

Uttara Kannada District. 


To 

The Deputy Commissioner. 

lltta ra Kannacla, 

Karwar. 


In the Guess of opposing the Commercial Port being 
constructed by Honnavara Port Private Limited in Tonka some are 
using tortoise, some are trying to give pressu re to declare 
the land area of Tonka. Kasarkod by highlighting the act of laying 
Eggs in the Tonka Kasarakod Sea Shore by some rare Tortoise by 
the Government If declared like that, it will become death Will of 
the Fishermen of IIonnavara. Hence from this declaration we have 
to undergo banning of Fisheries for about 07 months. Also, we 
cannot do the Fishing in the Sea Shore under the limits of about 5 
KMs and as per the direction of the Government or the Court, we 
have to go for inhabitability to make several type of modifica tions 
to ou r Fishing Boats. In Dambra of Odisha and Kushikulia a rea 
declared as living area of tortoise from this declaration for about 
26,000 Fishermen are facing problem. (Copy of the order of Odisha 
Court and the Government are enclosed along with this Petition) . 
Therefore. we pray that not to declare the Government living area 
of Seashore of our Kasarkod, in the interest of all the Fishermen of 
Honnavara 

Yours faithfully, 

Sd/- Ashok Kasarkod Mob: 9916772772 

Sd/- Hanumant Tandel Mob : 7676163128 


Sd/- Govind Tandel Mob : 8147528566. 

Sd/- Hareesh H Custom Haroon Mob: 9980110600 


"ATTESTED BY ME" 
~.., ~ 1. 1 ~?R 1011 

Smt. VATSALA, tl .A.L. .LL.B.• 
ADVOCATE & NOTARY PUBLIC 

GOVT. OF I<ARNA'fAKA 
:; to, 2nd Main, 13th 'C' Cross 

Agarahara D::lsarahalli 
BENGALURU - 560 079 
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~~. 

5rn;t~5;j~f""d 

t!Ni:lFe3ti Airwnjd Aiz.Jc::s""i)eJa:i:J, 

Wc5Jc;:i:)ce~ rl~d" 

zjoii9J;)d:J, tlNi:l05: 04.03.2023. 

!"'Qod, 

;:.:3rwFC:ld ~Qt.l0i rwa:i:JFd~Fiiw, 

(~e;:)c::lt)'%~ c;:i:)~ c::J/J;:.:3d), 

t9d~" ~e;:)c::J/JN"; c;:i:)3) c::J/J;:.:3d 'C{~2lJ. 
" Cil-" 

~~tJ~, 

1. 	 AiuuFdd t9c::ld c:iDalzS rwa:i:JFd~F, iW()rSZ'::JzS c;:i:)~ 5elTB/Jrw 'C{~615, .;:Jrw;;j 7.1~Q, 

zjoii<W";)m. 

2. ;:.:3rwFdd ooa:i:Jnj~F, ~c::s""i)~ged6c;:i:) 'C{~615, .;:J00;:.:3 ~Q, zjoii9J;)m. 

3. ;;jrwFdd uua:i:JFd~F, c::Jru;;joM~c::J03 c;:i:)~ ~e(:i)TB/J5 'C{~615, ;:)uu;:.:3 ~Q, 
-D 

zjo ii<W";)ru. 

4. 	 ;:.:3d;;ji.S rwa:i:JFd~F, 5N()Fe3rl 0()Z'::J6 ~00i6 Na:i:JO~£C) c;:i:)o~~, 0io. 49, c::J/J;:.:3d i0cj0i, 

~~F NeeY, zjorl<W";)m '- 560 003. 
~ 

5. c;:i:)Ci5() NQeFi:5tim, cj/J;;jd NcjFcer§ c;:i:)~ Ne~ ;;jo~edN() ;:.:30~, "ceNru i0cj0i",
-" 'Cil 

d.r;)OARiNc::J()~zS' C;:WO~ c:JN()a:i:Jrl0iiid Ai 5F e..,.... , zZ.c!J.0iiid, 503e ce00, zjoii<W";)m-76. 

6. 	 N~.:.3eFi:55ru, 5N()Fe35 0"i)Z'::J
1I 

Md ;:.:3oc:3etl t91©5 ~eos, (~&~ 00~2ZC)J3' zS~.;:J5 

~0~2ZC)J3 1:J:'mM ;:)2ZC)J3 c;:i:)~ 00~2ZC)J3). Mee3TB/Joo ooe.)eZ'::» oS~d, e;i)eZ'::J(f, 

WNd.5e)~~ d1• .;:JQt.lbdrBi;:.bd ciJ<Je~ zjoii~J<)ru - 560 097. 

7. 	 NQeFi:55ru, ~O()a~~ Nd~Fi:5Ni:leJoj:), 903e c;:i:)~ lO03e c;:i:)oSQl, c:J~e~da:i:J6 Memd, 

;;joc::JoFl O"i)c;:i:) 0irld, CW: 2.J. e:JrY'. t9ozjeqrY' ;:)eO, zjOrl~ru. _ 

8. 	 Dr. Shivakumar B. Haragi, Assistant Professor, Karnataka University 

Post Graduate Centre, Kodibag, Karwar. 

9. 	 Dr. M.D. Subash Chandran, consulting Scientist, (Ecology and 

Environment), Centre for Ecological Sciences, IISc, Bangalore. 

10. 	Dr. Ramesh H'i Associate Professor, Department of Applied Mechanics 

and Hydraulics, NITK, Surathkal, Mangaluru. 

.. .. 2 
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11. 	 Shri. Ramachandra Bhatta, Snehakunja Trust, Kasarkod Post, Honnavar 

Taluk, Uttara Kannada District. 

;.)~®: 	 ElN"D015: 27.02.2023 dorn 05d5d 15N"DFe.3i5 OOz;)il 

tlOOc3~ c3~cxb Nc3Fa5~ ~C)tfi.)dd 40~e ;:;z;5cxb 

05~c3~cxbc:i>ol. ;:;~;:):)c3 WrA' 

* * * * * 
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eJQ~3cxb~ El N"DO 15: 27.02.2023 dorn e:.;Jc;jOOa5ol. 03:00 riOe3~ .;;JaJoi.r.le ;:;oW"Udd c::bJcJ~.)i5 
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c;j(J;:;d ~~J\()~, Wa5:Jc:ila5Qlri~ ~e.3~, 23ori~m. 
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port connectivity on 
.I.''''''''LLlMJ,,"V'-''U Village of Honnavar 

1 Name the Purpose Four laning of 
road from 0 
Honnavara Port 

iddlI o;JaiJFdIJFaiJc:k::b, ido;JFdd &aid a:W~ o;JaiJFdlJFrlW (?1Jer::Je.fOtY~ 

EiJ~ aitJidd) a.r!/i!Jo;Jdd &t;JSdJ, EiJ~ iddlIdJrlfl~ & &t)o;JtJrlfl~ 

;uz.rlcJiIDr;j c:JljaJ/ae idomdd ~e.>i5 ide,! ide,!rf 

ilieJfJeTeJdr;jd c:Jr;jdrlfl~ &rJJ?Jot;f-/de2 eJrl~ct,d. 

fJ(\JCloi5: dod.> i\i[jd 39cje i5~cjlQ c£n..nLU 

loofJi\i iU?Ja1> dvl~ei5d~ ~ewcj ?.l'A c:.i.lJod 

~~c!>tde.Tt)Q~.)~. tdde i\imcjlQrt t!~cj~a1> ~cj~6i5(ja1>?.l'A oin~de ~~cjcj 

40.2.1 Honnavara portof NOC for Four 

Phase -1 
District by 

(FEE 78 

o km to 2.58km 
195.986 and improve 

Honnavara port 

Engineer, Port Sub-Division, 

195km to 197km 

Connectivity . 
km connecting 
at km 195.986 
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If activity, 

2 Name the Applicant 

3 Location of the Project 

village/Town, Taluk, Dt. 

4 Survey No's 

NH 

CRZ-IA, CRZ-IB, CRZ-III (NDZ 200-500m) 
GPS Coordinates: 

Extent of land 

•N-14°1S'10.19 f1 N-14C16 IS4.1S" 

10 The details proposal has been deliberated and 
I recommendations of the recommended in DCZMC held on 

12.01.2029\: 

7 Project cost 

8 Proposed 

9 Whether permi tted 
activity as per 
Notification? 
specify the 
rules. 

E-74°26118.37" E-74°26'18.37" 
13800.00 

.. 	 Proposed for 4 lane Road Connectivity to 
port from - 66 - Length 2.58Km 
average width 2Smtr. 

.. 	 Improvements to existing NH 66 Length 
of 2 kms, service road and construction of 
fl over. 

Yes 
As per para 3 (i) a - Port is a waterfront 

4(i) a - clearance for waterfront and 
foreshore 

Para 4 (ii) f foreshore requiring facility for 
transport raw materials 

Para 3(iv) a- setting up foreshore facilities 

per Para 8 III (A) (i), NDZ shall not be 

port 

:2 of 53 
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District Coastal 
Management 
(DCZMC) 

11 Whether issue of NCZMA 
clearance is within the 

of SCZMA or 
NCZMA? Specify 
relevant rules 

Details of processing fee Not paid 

Any other details 

The Subject was placed in the KSCZMA meeting held on 06.02.2023. 
During the deliberation, the Ex-officio Member Dr. M.D.5ubash Chandran 
stated since the project proposed at river mouth of Sharavathi estuary, 
aquatic importance of fish breeding area and Sensitive Areas to be 
taken care off. 

Ex-officio Member Dr. Shivakumar B.Haragi has that as 
the entire 4 lane project is proposed below the hazard line and eroding 
stretch, this has to be re-examined. He also that there any 

Olive Redly turtle nesting area falling in the project area, care has to be 
taken to protect the same. 

NGO of the Authority Sri Ramachandra Bhatta, expressed that 
required to take care 

After detailed discussion deliberation the Authority defered the 
subject for want of additional information by the Members from the 
project proponent within two days to take further action with regard to 
the said project. Now they have submitted the information. 

The Project Proponent made the following presentation with 

regard to the objections raised in the 

project is proposed in the high density area it 
of eco 

30fS3 
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" proposed 4 lane connectivity road for of Honnavar 
Port along the sea shore of Kasarkod village on side and not near 
the estuary. estuary is on the northern of the proposed road. It is 
clearly shown map prepared by NC5CM, Chennai". 

of the seaside is inline with the in the proposed 4 lane 
road along the beach of Kasarkod. As per definition of Hazard 
line from notification 2019 it is the line demarcated to show the extent of 
the flooding on the land area due to water level fluctuations, sea level rise and 

shoreline (erosion or accretion) occurring over a period of time. 

So, it that as the Hazard line inline the and our 
proposed road protection to mitigate the sea O-VFIC?rITIJ undertaken 

using vinyl sheet It will also prevent flooding of the area due 
to water level fluctuation, waves and sea level rise", 

=~::I..-:..:=""':":":=~~:...:.:::J:=~~!'!:'!' "Construction of the road on stilt is not 
of making provision for making existing kaccha road as a 

pucca cement road, prevailing erosion the area 
and due to cost t present rubble mound seawalls using stones 
are already constructed from the Port Department to mitigate sea eroswn 
during monsoon (photo shown below). But as these are flexible 
structures, they have all along. Therefore, protectwn of 4 
lane road along the envisaged to be protected by 
piles which are eco-friendly whose life is approximately 40 to 50 
road is built on stilt, then of pucca cemen t concrete road for 
use of local be made and during monsoon erosion control 
measures may up at an additional cost", 

"The proposed not passing through high density areas and will be 
constructed along the of the Kasarkod in port land. Map 
prepared by AD LR Honnavar clearly shows that the road is not 

4of53 
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through any patta lands. Further it submitted that there are no of 
rehabilitation and resettlement in execution of this project", 

proposed 4 lane road along the beach is passing through small 
portion of Forest land, sand dune and a small portion of beach which marked 
as turtle nesting area in the CZMP map. Stage 1 clearance has been obtained 
from the Forest Department. A Culvert is proposed where the 4 lane 
connectivity road passes through small portion of sand dune. IS 

clearaly marked in the Maps prepared by NCSCM, Chennai", 

UMitigation plan for protection of turZe nesting has been approved by the 
competent authority However, in addition to statutory clearances and 
approvals already obtained it is submitted that Mis. HPPL would ensure 
protection of turtle nests along the beach within theport limits". 

Authority after detailed discussion and deliberations on the 

submission made by the project proponent decided to the 

proposal to MoEF & CC, New Delhi as para 4 (ii) (f) of CRZ 

Notification 2011, with a con:dtition that adequate mitigation measures 

needs to be taken to protect Olive Ridley turtles nesting within port 
limits and to provide adequate facilities to the local fishermen 

and villagers. 

40.2.2. clearance for Usage of Kaccha road along the sea shore 

as connecting at Kasarkod village for development of Honnavara 
Port by HPPL (FEE 264 ENV 2022) 

1. Name of the Purpose Usage of kaccha road along the sea shore as 
connecting road at for 

of 
2. Name of the Applicant 

erations Kamataka Maritime 
,-----------------4-~

3. Location of the Project Kasarkod Village, Honnavar Taluk 
village/Town, Taluk,. GPS Reading: 
Dt. N-14"15149.20" N-14°16'54.43" 

Page 5 of 53 

56



Whether issue 

2011. 

8. 

9. 

Activities Proposed 

Whether permitted 
activity as per 
Notification? If 
specify 
rules. 

10. The details of 
recommendations of 
the Coastal 

11. 
clearance is within the 
scope of 5CZMA or 
NCZMA? 
relevant rules 
Details of processing 

fee 

13. Any other details 

, Notified Port area 

km Kaccha Road 

CRZ-III 

Usage of existing Kaccha road along the sea 
at Kasarkod village development of 

As per para 3 (i) a - Port is a waterfront activity, 

4(i) a - clearance for waterfront and 

activities, 

Para 4 (ii) f - requiring facility for 

transport of raw materials 

Para 3(iv) a- up of facilities 

As per Para 8 In (A) (i), NDZ shall not applicable 
area falling in port limits of CRZ Notification, 

proposal has been deliberated and 
recommended at DCZMC meeting held on 
25.11.2022. 

Hon'ble NGT Order dated 21.10.2022 in 
OA No.76 of 2022 (5Z) 

Not paid 

Subject was placed in the KSCZMA meeting held on 
06.02.2023. Since the is before the Hon/bie NGT (vide OA No.76 of 
2022 (5Z)), as the request made by the petitioner through her legal 
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representative, an opportunity was given to hear their submission in 
this regard. 

After detailed discussion and deliberation the Authority defered 
the subject and directed the legal representative and the proponent to 
submit all the required information and relevant documents within two 
days time to take further action in the matter. Now both of them 
submitted the information. 

In compliance to the decision taken in the earlier meeing, the legal 

representative for the petitioner has submitted the following: 

I 

The statement made by the Port 

at Kasarkod village for development ofHonnavar port is false ab initio. 

It is imperative to note that, there existed no II Kacha road" along the sea 
shore in Kasarkod village before January 2022. The villagers of the Kasarkod 
village used a mud path or Kaludhari' to access their homes on the sea shore 
and the same was used as fish drying area during the day. However, the said 
path existed in patches and did not provide connectivity for a length of 4km. 

The port department since January 2022 at the peak of the Turtle Nesting 
season, dumped red son boulders on the sandy beach! shore of the kasarkod 
village and used heavy machineries to level sand dunes and constructed a road 
from the boundary of the Port L~nd at No. 305 (44ha) through the Kasarkod 
village in an attempt to connect the port land to NH-66. In the monsoon of 
2022, most of the laid road was washed during the high tide and what exists 
today is barely a 2-lane broken path that was laid by the Port Department. The 
petitioner herein, has challenged the construction of the said road in absence of 

clearance before the Hon I ble Tribunal. Therefore, submission of a proposal 
to use the illegal road constructed in violation of CRZ law is an attempt of 
creating fait accompli situation. A copy of the representation submitted by the 
petitioner enclosed as ===:...:~= 

Department that there existed a 11 Kacha road" along the sea shore as connecting 
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More over on perusal of the Bhuvan 	 from the website 
ISRO, t of space, Government 	 the road layer does not 
show of any kacha road on the sea of Kasarkod village". 

proponent submitted the following clarification with 
in the earlier rnt:>",,.,n 

It submitted that the existing road that runs parallel 
to the beach from NH- 66 at Kasarkod upto proposed port area 

III (road with gravel mixture) was developed while 
forming the construction of seawalls for from sea 
erOSIOn. fact has been elucidated in the inspection report of 
Regional (Env) Karwar which on by 
the I ble NGT South Zone, Chennai in order dated: 
21 0.2022 

The of Kachha road along the as connecting 
for -development of Honnavar Port for issue of 

clearance was considered in the DCZMC held on 
1 proposal was recommended to the by the 

Regional (Environment) Karwar on clearly 
stated in the letter that the existing Kachha road was formed for 
construction of seawalls to protect the area from sea the 
potholes have made good using murram (red earth) and 

However, at r11"P(!PrI this road is being used by the local inhabitants as an 
access road to houses. This fact has been by petitioner 
himself. it that the road was not formed originally for 
the local was formed for the transportation of 
construction like boulders, granite stones and other materials to 
the construction for the formation of seawalls. 

2. 	 The port limits of the Honnavar Port have been notified by the 
Government of Karnatakavide Notification No: PWD 1 

2013. Dated: 09. as per thepowers conferred by 5 of 
the Indian 1908". 
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In the said Notification, the limits on the eastern side Stated as Seashore 
of Honnavar 50mtrs above High Water Mark between North and South 

boundary mark. 

For further clarity a copy of the clarification submitted by the proponent is 

enclosed as !..!!.!~~..!::....=.!.:!!......:. 

In compliance to the directions issued by the Hon/bIe NCT in O.A No. 

76/2022 vide Order dated 21.10.2022, 

"14. Therefore, the 2nd respondent is given the liberty to approach the 
authorities for the usage of the existing road by making an application to the 
SCZMA-Karnataka and followed by an application before the SEIAA­
Karnataka and let the same be examined by the authorities and pass 

appropriate orders as per law", 
the matter was placed and deliberated. The submission made by the 

Petitioner through his legal counsel and also the Project Proponent were 
heard. After perusing metarials on record and made there 
under, discussed and decided to exempt the use of the existing 

Kacha road in as where is basis only, as the proposed area falls in 

notified port limits where NDZ is not applicable in such falling 
within notified port limits, as provision in 4 (i) (a) of 

notification 2011. 

40.2.3. i5CI a:Dr..::l(.;Jc)rl5i5 ~otSE!..::lo.:iltf f ?.lodm c:lt;re>ri 23~~circ>E!V I i5C1d(.;Jc)d ~c:.im 

ero~d i5~1:3 tSezo:b Qf.JoY ?.lodO~~ Maintenance Dredging of 

Entrance channel and, Basin of Bhatkal Fishing Harbourt ebO<3.> 

(e;,atSe 32 ~etfdpcf 2023) 

Maintenance Dredging of Entrance Channel 
And of Bhatkal Harbour. 
Ci)a:Dr..::l(.;Jc) rffii5 ~otS..::la:DO", ?.lodm c:lt;re>ri. 

i5CI dt:rf)d. 
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tJ1
The 40 meeting of the Kamataka state Coastal Zone Management Committee 
held througb Video conference on 27-02-2023 at 03-00 Hrs regarding the 
prop"osal pertaini g to the Uttara Kannada and Dakshina Kannada District 
presided 0 er by the Additional chief Secretary to the Government, forest, 
Ec logy and Environment Department. 

The meeting commenced through the video conference by inviting the 
member Secretary, Addition chief Secretary to the Government ( Ecology and 
Environment) chairman of the Authority and members and the officers. The 
detail s of those present at the meeting is enclosed at Annexure -1. 

40.1. confirmation of proceedings of the previous meetings of the 39th 

coastal Zone Management Authority held on 06-02-2023 

Proposal was placed before the Authority regarding confirmation of the 
39thproceedings of the previous meeting, the Coastal Zone Management 

Authority held on 06-02-2023. As no proposal were forthcoming regarding the 
nee ssity f the amendment to the said proceedings confirmation was accorded. 

40.2 Ne proposals received requesting for coastal Management Zone no 
objection certi ficates. 
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~'JIIIIIi\ 

State Level ElliroRmelt Im,let Assess.elt Authority..laraatakl 
Government of under section 3(3) of Act. 1986) 

1. Dr. K. R. Harsha- Chairman, c.H>Jr>.r>. 

2. K. N. Shivalinge Gowda - Member, SEIAA 
3. Shri. Vijay Mohan Raj V, IFS Member Secretary, 

The Chairman welcomed the members and discussion. The subjects 
discussed and the made on of are as follows: 

231.1. Fresh Projects (Recommended for EC): 

Construction Projects: 

231.1.1. 	 Residential Development "Down by the Water Project at Gasthikempanahalli 
Village, Yelahanka Hobli - 2, Bengaluru North Bengaluru by MIs. Total 
Environment Building Systems Private Limited - Online Proposal No. 
SIAjKAJlNFRA2/413112/2023 (SElAA 155 CON 2022) 

MIs. Total Environment Pvt. Ltd proposed construction 
of "Down By Water" Residential Development Project on a plot area of 71,932.87 Sqmt. 
The total built up area is 2,38,420.06 Sqmt. proposed project consists of 836 Nos. units 
in 6 towers 2B+G+18UF. Total water consumption is 705 KLD (Fresh water + Recycled 

total wastewater generated is 635 KLD. The project proponent has proposed to 
construct Sewage plant with capacity of 650 KLD. The cost is Rs. 
51OCrores. 

Details of the project are as follows: 

1 


PARTICULARS INFORMATION 

MIs. Environment Building Systems 

& Address of Project Pvt. Ltd. 
Proponent IMAGINE, #78, ITPL Road, EPIP 

Whitefield, Bengaluru 560 066. 
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dated 1O'h March 2023Pmc:ero:irtl1'sof 231.1SEIAA 

Usage of the existing road for development of Honnavar Port by Mis Honnavu 
Port Private limited with 2.1 km length - Online proposal No. 
SIAfK.AIlNFRA1/421307/2023 

It is a proposal seeking environmental ....I..::n·,.'n ...... for usage the existing road for 
development of Honnavar Port by M/s Honnavar Port limited with 2.1 km length. 

The Director, Porm and Member (Maritime IWT Operations), Kamataka Maritime 
Board, Karwar has applied for this clearance as per the directions issued by the Hon'ble 
National Green Trib1..U'lal, South Zone, Chennai The Tribunal had advised that the applicant 
can approach the seZMA - Kamataka and subsequently SEIAA - Kamataka 
nec:essary approvals, in accordance with the law. 

The Authority perused the proposal Upon review of the proposal submitted online 
by the Director, Ports and Member (Maritime & IWT Operations), Kamataka Maritime 
Board, the Authority has concluded that it does not fall under the purview the 
EIA Notification 2006. activities under 3(f) of paragraph 2 and 7 of the 

of Projects or Environmental Oearance are applicable 
only to new State/national Highway Projects, National/State Highway expansion projects 
in hilly terrain (above 1000 m AMSL), involving additional right of way or land acquisition 
greater than 40m on existing alignment and 60 m on re-alignment or by-passes, or 
ecologically sensitive areas. 

Therefore, it is the opinion of the Authority that the usage of the existing road fur 
development of Honnavar Port by.MIs Honnavar Port Private limited with km length, does not 
a:rme under the ambit of scheduled listed in the EfA notification 2006 and amendment 
for prior environmental clearance. 

231.3.6. 	 Four laning Honnavar Port connectivity road from km 0.00 (Kasarkod side of 
Honnavar port) to Km 2..580 (towards NH - 66) connreding Honnavar Port with 
NH - 66 at Km 195.986 and to improve NH - 66 from Km 195.00 to Km 197.00 to 
integrate port connectivity on EPC Mode under Bharatmala Phase - I-Online 
proposal No. SIA/KAIINFRAl/421268j2023 

It is a proposal seeking environmental clearance for Four laning of Honnavar Port 
connectivity road from km. 0.00 (Kasarkod side of Honnavar port) to Km 2.580 (towards 
NH - 66) connecting Honnavar Port with NH - 66 at Km 195.986 and to improve NH - 66 

Km 195.00 to Km 197.00 to integrate port connectivity on EPC Mode under 
Bharatmala Phase - I. 

Director, Porm and Member (Maritime & IWT Operations), Karnataka Maritime 
Board, Karwar has applied for this clearance as per directions issued by the Hon'ble 
National Tribunal" South Zone, Chennai. The Trib1..U'lal had advised that the applicant 
can approach ECZMA - and subsequently SEIAA - ~atrur for 
necessary approvals, in accordance with law. ~ 

~ 	 J2~ 
l 
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Proceedings of 231" SEIAA Meeting dated l()1h March 2023 

The Authority perused the proposal. Upon review of the proposal submitted online 
by the Director, Ports and Member (Maritime & IWT Operations), I<arnataka Maritime 
Board, Karwar, the Authority has concluded that it does not fall under the purview of the 
EIA Notification 2006. The project activities listed under 3(f) of paragraph 2 and 7 of the 
Schedule of Projects or Activities Requiring Prior Environmental Oearance are applicable 
only to new State/national Highway Projects, National/State Highway expansion projects 
in hilly terrain (above t()()() m AMSL), involving additional right of way or land acquisition 
greater than 40m on existing alignment and 60 m on re-alignment or by-passes, or 
ecologically sensitive areas. 

Therefore, it is the opinion of the Authority that the Four laning of Honnavar Port 
connectivity road from km 0.00 (Kasarkod side of Honnavar port) to Km 2.580 (towards NH - 66) 
connecting Honnavar Port with NH - 66 at Km 195.986 and to improve NH - 66from Km 195.00 
to Km 197.00 to integrate port connectivity on EPC Mode under Bharatmala Phase - I, does not 
come under the ambit of scheduled activities listed in the EIA notijicaiWn 2006 and its amendment 
for prior environmental clearance. 
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No.KSEAC/01lGC/2023 

710, 7th Floor, IV 
Building, lSan~:illOJre 
Date:06.04.2023 

From, 
ULVUkUVL Secretary, 

State Level Expert Appraisal Committee(SEAC), 

Dept. of 

M.S Building, 

Executive Director, 
Honnavar Port(p) Ltd. 

Sir, 

Sub: To furnish copy of proceedings and related dO(;unlents of Port 
Ltd. to to NGT reg. 

Ref: Your request letter dated 

is ret,ere:nce to your dated requesting to provide a copy of 

following information to to Hon'ble NGT, 

1. Proceedings H!t;ICLill~'" held on 17.03.2012,07.04.2012,25/26.05.2012 

2. Documents submitted by HPPL with covering letter dated 10.05.2012. 

per the Vl1i1Il'11 Jlle in the inf(}fmatic)fl by you is aUIlLCne:o with 

letter. 
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of the 80 th 

"Ind.ustriaI Project: "Development Loading l\J!"'rTn •,)· ]. . 
17th 

··-'.J.rA of

A. rgo vo ume m which 3 MTPA of iron ore and 1.5 MTPA of Thermal Coal" at l< k 
V'U H D" MJ asar odTonka I age, onnava.r TaIuk, Uttara lstnd s. Port Priv 

Ltd (HPPL). (SEIAA 22 !ND 2011). ate 

of Sri. Siva Reddy,; 

Name of M/s. L & T - RAMBOLL 'Consulting 


Limited. (Listed A). 


M/s. Honnavar Port Pvt Ltd., 

of . 
 facility (without 

TaJuk,'Uttarak~n~ada 7 of 
cat:eg,orv -8 condition apply) requiring 

at will 4.5 MTP A of 
1.5 MTPA of cQal. It ~ proposed. 

25 The 

nv/'\I17g",<: construction namely: (southern 
water: 880 m and Northern break 'water: m), berths (440 m long, 16m wide), dredging, 

.... ,..rxv.u' .... width 'of the channel -75 m and 
depth of channel. (-) m Turning dr'de (diameter of the -200 fi, 

dredged to a depth of 4.6m)t reclamation, road/rail network, external road/ 
network, cargo handIing and services. The 

involves works carried out in backup area for landslide 
about 0.5 million cum of material will used for reclamation. Dredging be 

carrii.:d out at berthing area, turning . The dredging 
quantity is about 0.55 million Stockyard will be provided for storage coal and iron 
ore. New and road will proposed to 
loading facility. are proposed to be along the left 
Barge/vessel is proposed through existing river mouth. 

phase: KLD; operation 7 (raw water 
requirement will fro~ Water Supply Sanitation Agency 
which includes supply to Barge/vessels, port staff and users. In ad'dition to 
required dust suppression system and fighting will be sourced from 
River. . 1 MVA from Honnavar (KSEB); 

sludge from STP utilized in thebeH 
generated oil water separator will disposed Karnataka 

Pollution Board/ePCE or norms. 
Forest-14 Km, Minor ~rest.·lQ Km, Ecology 
west. Hospital~ducational institutions are located U'''·""n 
The project fans in seismic zone III (moderate risk); =-:;:="--!:::=~::....." 

proposed ToRs. 

73rdwas held on 20.08.2011 
environmental consultant present explained the proposed ToRs for 

Notification. informed P&IWTD has ""(Jl'''~" 
vlf;th HPPL Alternative the present proposal found viable to 
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of the BOIh SEAC meeting 

barge/vC'ssel facility. Barth of 
5/~OO T sm1u:tanet~usJy. The consultant 

IS 

[he project is 

to handle 4 barge; 
that erm;:i{)n and Elccredition on 

Karwar 60 KID 
reclamation 

Dated: 17lh March 2012 

440 m is 

l:1ere ala~g wlth spit formation. Bathymetry 
cormected to sea po:r:t at 

that the dredged material is used 
observed that the project attracts provision of CRZ 
its foreshore facilities. 

After ~~iber~tion, the COmmittee decided to categorize the project under B1 and to 
issu~ addltIonal.ToRs along with the model ToRs for the preparation of EIA along with the 
public consultation by the proponent addressing the following issues. 

1. 	 Deta~s of handling, uploading, transportation of export material. 
2. 	 DetalI:s of materials proposed to be imported. 
3. 	 Breedmg Season of fish and their abundance. 
4. 	 Identification of mangroves in backwaters and the impact of the project on the 

flora and in the mangl·oves. 
?:.. !.~P~.c.~ ?! dre~gi~g ~m fish breeding and the juveniles 

The proponent has submitted the EIA on 29.02.2012 with response to the ToRs issued 
on 13.09.2011. 

The proponent and environmental consultant present explained the EIA. The proponent 
informed that the proposed facility was planned earlier to handle 4.5 MTP A (3 MTP A of 
iron ore and 1.5 MTP A of coal). In the later stages due to prohibition on export of iron ore, 
the handling capacity is enhanced to 4.9 MTPA (2.7 MTPA of coaL 1 MTPA of iron ore and 
1.2 MTPA of General Cargos) and accordingly EIA report has been submitted vide letter 
dated 29.02.2012 in continuation of letter dated 15.02.2012. The public consultation for the 
development of the barge/vessel loading facility was held·on 27.01.2012. They have applied 
for CRZ clearance before KSCZMA and seek environmental clearance from SEIAA first. The 
COmmittee observed that the EIA study submitted does not address points (2) to (5) of the 
a~ditional ToRs proposed by the Corrunittee. River quality studies have not been ~~ne 
SlIlce project is. located near the estuary and dissolved oxygen depends on the saluuty. 
Salinity intrusion at the nearest intake in 'Sharavathi River is to be given. The list of plants 
provided in the l~dscape plan is not specifk as the entire project is located in mangrove 
area. 

~~ COrrUnith~e decided to get the site inspected on 31.03.2012 b~ a sub committee 
conSls~mg of the SEAC b amelv Dr. G. Srinikethan, Dr, Mana) Kumar, Dr. C. G. 

mem ers n J 	 f' f' k' d' thKusha appal I Dr. Bela Zutshi and Dr. Usha, N. Murthy as the project is lI~t 0 Its In In' e 
state. The site inspect}' 'II "n1 focus on the (1) Location of the project wlth respect to · 	 . on Wi mal Y . . . 
sa1mahon and its l' 	 - d f (2) Jdentificatio.n of mangroves In backwaters
d' rnpact on flora an auna . 	 f ­

an the tmpact of th' f1 ta and fauna in the mangroves (3) lmpact 0 the 
ProJ'ect . e project on the. . 0 

on marme life. 

After delibetati th . .d d to recall the proponent for presentation after 
obtaining the fOlIow~~'g inf'e Comn:lttefe dec~h:proponent with site inspection report from the 
subcommitte . ormation rome. 

1. 	 Details of mat . I d to be imported. 
erJalS propose 
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25586 

of the 80 th 
17th March 2012 

2. Breeding season 
3. Identification of impact of the project on the 

4. 
5. River quality 
6. 
7. far 5 years netter not given). 

flora and fauna in the 
l~pact of dredging on 

Salinity intr~sion at in Sharavathi River. 
Social COmmitment 

Action to be taken: to the above information and recall the 
proponent for the before the SEAC. 

4. Construction Project: 
. 88/5, Uttarahalli 
Deve]op,e.rs Pvt. Ltd. 
> ~,..'" 

at Sy. No.s. 88/2,88/3,88/4, 
South Talu.k; Bangalore of Mfs. Mantri 

Name of the Applicant: -
Name of the CansuHant: -

Mis. Mantri 
proposed expansion 
88/3, 88/4, 88/5, 
Schedule No 8(b) 

The project proponent 
No. SEIAA 70 CON 2010 ,",,""'0("1" 

plot area of 35,507.95 Sqm 

3 

Gupta, AVP (Planning) 
Limited (Listed 

Ee from SElAA 

Clearance from SEIAA vide 
for construction of residential .,,,,·,... h,,,,, 

area of 1.42,711,116 Sqm. 

I:"'rc)Polse<l) are shown below: 

Building-l 
wings namely 
D,E&F. 

• Building-2 also consists 
of 5 Wings namely 0, 
H, I, J & K. 

Pa~e 20 

on a 
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Proceedings of the 81st .•n,""....... meeting 7th April 2012 


Agenda-3: Discttssion on site inspection reports: 

Project: IIDevelopment of BargefVessel Loading of 4.9 MTPA 
at .Kasarkod Tonka Village, Honnava.r Taluk, Uttara Rannadacargo volume" 

District Mis. Honnavar Port Private Ltd (HPPL). (SElAA 22 IND 2011) . 
• 

M/s. Honnavar Port Pvt. Ltd., BC for their newly proposed 
development of barge/vessel loading facility at Coastal (25 Hectares) 
(without RS No.) Kasarakod Tonka, Taluk, under 
activity 7 (e) of E1A Notification, 2006 schedule under (General condition 
apply) requiring from loading facility at 
Honnavar will handle 4.5 MTPA of cargo volume in which 3.0 of iron or:and 
1.5 MTP A of thermal It is proposed to develop with length of 440 
m with the backup area of 25 The proposed 
Notification, 2011 for their foreshore 

breakwaters (southern 

and handl ing 
involves works 

16m wide), 
width of 

(diameter of 

backup area providing facilities about 0.5 million cwn of 
be used fOJ reclamation. Dredging will carried out at berthing area,. turning circle, 
approach channel. dredging quantity is about 0.55 million m3. 

will provided storage of coal and iron ore. New road will be 
proposed to transport the from the Barge/vessel loading facility. Berths are 

of Sharavati river and Barge/vessel 
river mouth. 

to the left 

KLD; operation phase: 7 KLD (raw 
Rural Water Supply andwater requirement will be 

Sanitation which includes supply to 
addition that the water dust suppression system and 

Sharavathi 1 MV A 
Substations 

from the STP shan be utilized 
will be disposed 
or norms. 

Ecology (mangroves) 
and educatiom:d institutions are 
project site falls in seismic zone 111 
submitted proposed ToRs. 

TIle subject W(lS placed in the 
proponen t and envi ron ment<ll cnllc,U Ita nl 

ToRs for E1A as per EIA Notification. lit: 

and users. In 
will 

Km, Minor 

rhe 
has 

\ 
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of the 81 ~l SEAC meeting 
Dated: 7th April 2012 

has signed lease agreement with HPPL A1 . ' . . , 	ternative analySTs do 'th h 
proposa1 £ound viable to develop b / 1 £ .. • ne WI t e presentarge vesse acillty. Barti) of len th ' . 
proposed to handle '1 barge/vessel'S of 5000 l ' . 1 g 440 m IS .rtf " 	 . , SlIDU taneously Th 
1 ormed that erosion and accredit" . th '. . e consultant . 	 . Ion on e sea slde 1S there . 1 . h 
formatIon. Bathymetry studies done for 10 . 5'" a ong WIt spit
connected to sea 0 , years, years dnd recent, The project is 

. .p rt at Karwar 60 Km away. The proponent informed tJ-lat the 
dre~ged matenalls ~~ed for reclama~on~urpose. The Committee observed that the 
pr~J~~t attracts provISIon of CRZ Notification, January 2011 of MoEF for its f h 
faniIbes. ' 	 ores ore 

.After de.~~eration, the Committ~e decided to categori,ze the project under B1 and 
to. Issue addIl~onal ToRs ~long with the model ToRs.for the preparation of EIA along 
WIth the pubhc consultation by the proponent addressing the following issues. 

1. 	 Details of handling, uploadfug, transportation of export material. 
2. 	 Details 'of materials proposed to be imported. ' 
3. 	 Breeding season of fish and their abundance. ­
4. 	 Identification of mangroves in backwaters and the impact of the project 

on the flora and fauna in the mangroves. . 
5. 	 Impact of dredging on fish breeding and the juveniles 

The proponent has submitted the EIA on 29.02.2012 with response to the ToRs 
issued on 13.09:2011. . ' 

The subject was placed in the 80th SEAC meeting held on 17.03.2012 and the 
proponent arid environmental consultant present explained the EIA. The proponent 
informed that the proposed facility was planned earlier to handle 4.5 MTPA (3 MTPA 
of iron are and 1.5 MTP A of coal). In the later stages due to prohibition on export of 
iron are, the handling capacity is enhanced to 4.9 MTPA (2.7 MTPA of coal, 1 MTPA 
of iron are and 1.2 MfPA of General Cargos) and accordingly EIA report has been 
submitted vide letter dated 29.02.2012 in continuation of letter dated 15,022012. The 
public consultation for the development of the barge/vessel loading facility was held 
on 27.01.2012. They have applied for CRZ clearance before KSCZMA and seek 
environmental clearance from SEIAA first. The Committee observed that the ElA 
study submitted does not address points (2) to (5) of the additional ToRs proposed by ated 
the Committee. River quality studies have not been done since project is Ioc: nemar 

}. ;ty Salinih ! inhll5lOTI at e 
the estuary and dissolved oxygen depends on tIle sa lfU ." '}d d' thevl 
nearest intake in Sharavathi River is to be given. The 'list of plants pro e In 

. .' 1 - ted in mangrove area . 
landscape plan is not specific as the entire proJect IS oca . 

.' . 31.03.2012 by .3 SUO 

. ~e Co~tt~e decided to get the s~te mspecterd ;nSrinikethan, Dr. Marl0J 

conuruttee CO(lSlShng of the SEAC members namely D . N Murthy as the project 
Kumar, Dr. C. G. KushalappCl, Dr. Bela Zutshi and Dr. US~llal ' .:.ly focuS on the (I ) 

. " " 	 . . ti n WI mall U . (2) 
is fust of Its kmd In the sta teo The site lflspec . ~. l' flora ilJ1d fauna , .' 	 r .t and Its nnpac on " tl c {l Of,l
LOCatIon of the project WIth respect to sa In} Y , t of the project on 1 

. b k t and the Impac
Identification of mangroves in ac wa ers . marine life. fth pro)~'C t on
and faunCl in the mangroves (3) 1mpact 0 e 

page 5 of 411 

72



. 

'djng~ of the 8pI SEAC meeting 
Dated: 7th April 2012 

After deHberation, the Committee dccidc·d to recall th 
presentation after obtaininfT the following inlorlY1~tion fr th e proponent for· 
,t:, 	 am e proponent with site

inspectIon report from the subcommittee. 

1. 	 Details of materials propose4 to be imported. 
2. 	 Breeding season of fish and their abundance. 
3. 	 Ide~tification of mangroves in backwaters and the impact of the project 

on the flora and fauna in the mangroves. 
4. 	 Impact of dredging on fish breeding and the juveniles. 
5. 	 River quality studies. 
6. 	 Salinity intrusion at the nearest intake in Sharavathi River. 
7. 	 Social commitment plan for Rs. 1.5 ermes/year for 5 years (letter not 

given). f 

The project proponent has submitted his replies ,on 03.04.2012 in response to 
this office letter dated: 29.03.2012. 

The subcommittee members submitted the site inspection report and the same is 
reproduced as below: . 

Report of s~te inspection to Honnav,,! Port by SEAC team members on 31-3--2a~2. 

As per the communication from Secretary, SEAC, the following subcommittee 
visited the proposed Honnavar Port (P) Ltd. site near Honnavar town on 31st March 
2012 at 10.00 am. The visiting team was accompanied by Mr~ Masjh, Director 
OperatioflS,Honnavar Port (P) Ltd" Capt. Suryaprakash Technical Consultant and 
representatives for L& T Rambo]} Hyderabad and experts who prepared IDA from 
the proponent side. Proponent and environme11-ta1 consultant showed the 
physiographic features of the site and explained the proposed activities to be done at 
the site. 

1. Dr. G. Srinikethan, Member, SEAC 

2_ Dr. Kushalappa C. G., Member, SEAC 

3. 	 Dr. Bela Zutshi, Member, SEAC 
4. 	 Dr. Manoj Kumar, Member, SBAC 
5. 	 Dr. Usha N. Murthy, Member, SEAC 

'd did not give convincing
During site visit the experts present from consultant SI e IJ ' are the 

- ' . 	 . . bers Fo OWJIlg . 
response for the queries made by subcommlt,tee J1'lem, . deeds to be done 

. .' 'f h ' h eJaboratlve stu y nobservatlons 	made dUring the VISI!' or W Ie an ' 

before the project is considered for apprilisal. . 've si les 

.·f d and if anY ntternatJ 


1. 	 Basis for selection of the site port need to be clan ,le:h a and doe." not have il 

., ' .') . cd site is )[l t ese , , '- de the
wen: conSIdered IS not clear, 1 1(' pl0pOS ' d ClrtmClll will plOt 1 , ..I 

" d thLlt revenue cp. l provldcu 
survey number, Proponent miorme .. . ,: ,1earanCc cannot -.c

" ' , crUCIal sinCe. c 
survey number soon and th 15 Issu e IS 	 'r ibL' 

I Sl'~' I 
to" sit\.:' without survey numbe r. , i ID be undi.'J'l i1kl'l1 .1" ,lor thL' 

rJ -7 ·, il' · 'lull 1'1 • ..;:(!> , ( cJc,lf;lnCL • 
2, 	 Since the ,lrc,' is und,!r CI'I- c .... " n .. I.. "(JD1rni\lcc nnd gc 

.. . ,. "' p '/ ; ('V 11:\11/ '. 	 .
propos.:!l h<ls to b,' rn~scr.tcd f IJI, · " .' 	 . 'ri \d' anLl ~t:,l . 

, . 	 j '- t 'lKCi1 101 ' /11 \
PruPOSl'(I zKlIVll V· 	 I ' . 'lh ~" l".: un( c1' · I" I"C (, fit' 

. I ' J ' Ill' 1(" ··· Il l.l . 	 . " J. For nn) il cciJcnldl spI l ls - mOL L'''' • 	 ­
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6. 

dLngs of the 81st SEAC meeting 

Dated: 7th April 2012 
Consultant present did not give sati f 
selection reported in water quality r:s:~:rln~wer for the values and paramet,ers 
Consultant did not provide J'ustif h . f .ence to ~e reworked. 

. 	 lea on or sIte selection f ' '. .
nOIse and water quality- It was also f d tha " . or morutormg of aIr, 
islands with habitati . . ?un t CrItical and sensitive areas like 
tidal wave studies. on were not consIdered for mOnitoring. Give the details of 

Typical ~put data and output result for ' all models used in EIA needs to be 
repo~~ - .Dataused for the model need to be elaborated and any assumptions 
and llII~ltations made to be proviqed in the report. 

7. 	 Water mt~e location for use by the workers for proposed p~ject and existing 
water q~a1ity ~ changes. expected near the intake due to the proposed activity 
along WIth details of other <;:ompetitive users near the location to, be provided. 

8. 	 Salinity measurements in the estuarine/ river portion to be studied in detail and 
impact of proposed activities on salinity intrusions towards river/ estuarine side 
needs to be predicted. . . 

9. 	 Water quality studies in criticCll areas of Sharavathi and other river need to be 
undertaken. 

10. For air modeling studies impact of line sources (road/ rail/ ship movement) 
needs to be included. 

11. Impact studies for proposed road and railway line,on.local environment needs to 
be undertaken. 

12. Since the dredged material will be dumped into sea its impact on marine ecology 
needs to be undertaken. 

13. For wastewater generated in the proposed activity a sewage ,treatment system to 
. be proposed. 

14. Some of the critical and sensitive areas were identified during_site visit (island of 
Mavinkurve, Mangroves near road bridge, inland travel) for which impact studies 
need to be undertaken. .. 

15. The 	report submitted by experts and forest officers to the Deputy Corrunissioner 
on coastal erosion in Pavinkurve area which is within the project area has to be 
taken into consideration before issuing clearance. 

Comments on ecological issues: 

2011 b t baseline marine and
1. The ToR was approved during September U d the three mont11 

terrestrial studies were undertaken from March to May ~011 an , agnitude on 
' t of a project on tms In<study is too short a period to assess the lmpac .. -. P t onsoon data js 

I ' 	 ]"h d f ommuruhes, os m ­the 	ecology, envirorunent and IVe) 00 0 c . . . " nts jn the publIC 
. . . 	 . . d b - me at the parhClpa . ", fnot mcluded in the report. As mdlcate y:>o . . d '" "eakina' stutiJes .lnL 
. 	 . t' olved In un eJheanng 10caJ 	 resource persol,)s were no mv ) ' 0 

. . . ' . b ddressed proper y" d \A/hicl1hence many cnbcallssues have nor een a. f m site boltn MY ,., 
. . . 'withm 10 km TO f n<'l ILlr

2. 	 Under enVironmentally senSItIve areas ' . , . "5 of flora or ilU " 
. enSll'Jve SpCCl~. , 0 nwn tIon 

arc used by protected, Ullportant OJ S , 'gr(ltion there IS)l 
. . . ' IcrwinterWg. mJ

brecdmg nestmg foramng, nestmg, 0\ 	 J ' , "R/
' 'b- . d 'l c:r ,-, 

about the following: which are prot~ctc d u'~' I 'I(" repo)'1 
. . the l'stuLlry, 	 ntJone ' 

i. 	 Mangrove formations In . . . Ill01<:: are(lS not l11e I-PI 
Notification- UDder Zonecl, as 1OVIO Page : o 

t 
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, 

I~ 

3. 

4. 

eedings of the ~lst SEACrrieeting 
. . Dated: 7th April 2012 

mentionS considerable· are~ under : - - - . .
. . hin th . ; . 	 mangroves ill the land d' 
Wlt e project unpact area but n d t '1 . . . use etails 
number and extent of mangroves ups°tr e alths are pr?vlded regc.u-ding the 

. '. 	 earn e two nvers. 
u. Ove~ 100 s.r:>ecles of brrds are as~ociated with the estuary of whicl~ at 1 

40% 	are nu ts fr · · " east . gran. om northern latitudes that arrive for over-winterin 
The deta~s of .resldent birds bree9.ing in the estu.ary and surroundings ~ 
not menhoned:. The estuary and mudt1atsand marshy islands provide 
abtm~ant feedI.r:g grounds .for the birds and numerous fishes and other 
orgarusms and un~act .an thes,€ habitats is not provide. Hence impact of 
the proposed project on 'a~ifauna needs to be redone involving local 
experts. . . 

. iii. 	 Shar~vathi Riv~ has 64 species fresh water fishes induding the newly 
descrIbed Batasw Sharavatiertsisan endangered fish and additionally there 

. are many rare, endangered and' threatened fishes fro~ the project impact 
area. Fishes reported from stUdy area largely ignores the estuarine fish of 
Sharavathi, which are very Unique and is important source 'of livelihoods 
of many and a goo~ trade.of which is, carried out. The list given is just a 
general list of marine '·tishes. Hence detailedstudy of the fish resources, 
impacts of the project on their population and livelihood of locals need to 
be undertaken involving local experts. 

The floristic inventory provided is based on secondary data' which lists 286 plants 
from ·the district but the district has close to 2000 plants of which around 1200 
coUld be present in Honnavar Taluk. Rather than providing general check list for 
the entire district detailed plant inventory from the project impact area needs to 
be' provided by local experts focusing on plant diversity in the different forest · 
types mentioned in the land.use especially mangroves and estuarial plants. 
Under areas containing important high quality or scarce resources only reserved 
forest 14 krn away mentioned but. there is reserve forests within lkm in Kasarkod 
and a forest nursery _Basavadurga Island is also located located within the project 
core area with good vegetation cover. 

Sharavathi estuary is a near p-ristine ecosystem of largely fresh water that is 
present from Mavinkurve island towards inteior and also along Bada.gru:u river. 
Such unique habitats of low salinity to fresh water conditons do not eX1~t mother 
coastal estuarine areas. Studies undertaken is too short and hence the studlCS realted 
~-mpact of the project on the unique marin~f1ora and fauna is no t exhaustive. 
Hence a detailed studY needs to be undertaken invloving local experts to <l ddr~ 
these issues. The proponent and consultants have weed to . un~e:take s tudI es 
ba.sed qn the suggestions provided by the compUttee during the sIte V1SIt. 

'The subcommittee informed the Commit~ee that the project is coming up in 

reclaimed land formed due to accretion in· water. The survey numbers o~ the port 

J.md is requ ired for environmental clearance appraisal. The proponent has Illfnrmed 


" . - . T·J onenl ne J s to 5u bm :t· til ethcll survey IS gomg on In !lie pro)<''=t .:II ca . le prop . . 

sur vey numbers officially. ll1ere m:e severa] lacunas inthe pro)~c t P TOpOSil l . ll('h;lS 


• Salinity not measured . 
• Basis f~ l r fixillg air $amr~ing ;, l.:ti o ns . 
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If 

• 
• 

or me 01 0 .:')1::.f\L' 

Da 7th April 2012 
Model studies have to be d b 
Flora/fauna and mangro o~e YCWPRs for tidal influence 
ToR' ve ave not been done . 

In September 2011 and EIA submitt~d' ' 
.. no post monsoon stud In March . 	 y.E• nVlfonmenta} clearance c b . . ' 

KCZMA 	 an e consIdered based on CRZ 1 . , 	 c earance 

The noted that the ToRs for 
proponent were issued based on del . of Ell\. 
by MoEF, Gal ·for preparation of mmAo 'd l' PU/bhshed by MIs. 
:_L gm e mes manual SDf""''''.",uuonned the COmmittee that h ..'. 

before KCZMA d . as made applIcation clearance 

the an the, sa~e will .placed in the next ofKCZMAu·" .....r.,.~.­


(Envnonmental) 'l'IIrill be present 

Committee 

as the inspection 

proponent 

Action to be taken: 

2. 	 Construction Project: Housing project" at Sy. No. 61, Hennagara 
Hosahalli village, Bangalore South Taluk, BangaIore of Mis Jambhala Projects 
(SEIAA 137 CON 2011). 

MIs. Jambhala Projects have for Be from SEIAA for their new proposed 
Residential project "Group Housing" Survey Nos; 61, Hennagan~ Hosahalli Village, 
Bangalore South Bangalore under No 8(a) of EIA Notification, 2'006. 
Total cost: Rs Crares. DC submitted. 

23302.14 
Ground + 

Total plot 'area:32374:85 Sqm; built up area: 
=== 105 Units residential flats with consists of 

area: 11654.9 Sqm (36%). (c) 
100 KLD, from BWSSR 

of 
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~'J SI (/\( ' 1\H't'l'i"; ~ 
," cJ 

,11111" 
... . ,nrnilt.cC' oh" l'vl'd (h ,ll sillC(' 111\' IHO)'('CI ,. ,',,, '( 

, (" . . 1 '.L :,; n etl !, lu \'k 

'JIII ' . Ill<', COvc l'I1l1lcnl U nl,'r in thi s r ' ~! <lrd is 1(' I", ( II I I Clvilthi/T.C 


.yelJ/ I . ' I " ) Ul: 0 OW l' ", t I . 

~~'~" ~,}I('Jlr.. .. \fi e r dddx: ra lIClJ1, L!\( . ·i.l Il1Jl1ill(·(' d ('cidc:d to /'C'c d) 1y l H~ project 

re'/'" (t (bl ') ' ) 1I f" . . .; til(' proponent f()r


/ '. . q.pl.llitJ 11. () cr ) ,III 	II ~ H~ (1 oWin g I II IOJ'Il1t.l!' i\l ll from hill" 
~' , 	 ,. 

J.. I.i~l ur common 1\, 11\( "; f(l r lhc IT l"; I'rt)l )t)q.::d fo r I" I I,,", " , '., l , " l ie Set) Pl.'. 
2. CC\V.-\ d CilrililCe (I ll" USI: of gmulHI IV tl tcr. 

:.. Land use and land cover letter. 
t) . Copy of Ule BMRDA CDP extract. 
S. LOCution of borcwcHs at village p 'Hlchayat an I ttl · . ~ . • . ' 	 ( ( (a lC project sile C 

6. S ienu[lC css s men t of the Panchayat water bore II ' ! . . .. . " 	 we .s ;) 0 1\<1 WIth im 
011 the cOlnp (:' tl tJ.ve users. 	 b pact 

7. Wa~er. qua.lity of all the borewells in the project site. 
8. E"' miSSIon Impact s tu dy \.vifh wind-rose (fi ll.gram in v'e f {J' 1 . l' . < 1 W 0 . •llma uya Druo-

ILl( l1stry and <? lher inci,:!s tries located n ea rby. b 

9. ·Qu-fln ti fiCittion·of the-s torm water." :.. . .. ... . .. .. . ... .. . ....... . ...... . 


10. S ._oel.a I commitment plan for Rs. 30 Lakhs, 'as committed by the proponent 
dunng the meeting (letter not given). 

Action to be taken: 	 Secretary, SEAC to obtain the above information and 
recall the proponent fo r the presentation before the SEAC. 

Agellda-4 Recalled Projects for Presentation & Appraisal: 

/;-""'Industrial Projec~ "De;elopment of BargefV essel Loading facility from 4.9 MTP A 
'-./ of cargo volume In whIch 2.7 MTPA of coal, 1 MTPA of iron ore and L2 MTPA of 

General Cargos" at Kasarkod Tonka Village, Honnavar Taluk, Utfara Kaimada 
.pi~~ict of "MIs. Honnavar Port Private Ltd '(HPPL). (SEIAA 22 IND 2011). 

Name of the Proponent: Sri. G~Siva Shan ka r, Dneclof. -- ­
Name of the Consultant M/s. L &. T - RAMBOLL Consulting Engineers 

Limited. (Listed A). 

. M/s_ Hormavar Port Pvt. Ltd., have ~pplied for EC for their newly proposed 
development of barge/vessel loading facility at Coas~I ~nd Spit (25 Hectares)_ 
(without RS No.) Kasarakod I~nka, Honnavar Taluk, Uttarakannada District under 
activity 7 (e) of EIA Notification, 2p06 schedule un,der category -B (General condibon 
.apply) requiring EC from SEIAA. Proposed Barge/Vessel loading facility a t 
Honnavar will handle 4.5 MTPA of cargo volume in wh~dI3.0 MTI'A of iron ore and 
1.5 MTPA of thermal eoarn is proposed to develop straiglit berth with length of 44(). 
m with the backup area of 25 Hectares. TI,e proposed project attracts CRZ 

Notification, 2011 for their foreshore facilities. 
. . . . I b e'akwalers (50uthernThe project involves construction achVl ties name y: r '.

,,', 55 ) 1_ .. tl .. "'1-10 m long 16m WIde), 
break water: 880 ill and"Northern break water: 7 m , IRr ' I ,', \ . . '. I . 

· . , ' 	 I I '1345 WIdth of t)t~
dredgmg, approach cha~el [length of approach C 1aLUle. In, . . f 
channel -75 m and dep· lli ·of the channel: (-)4.6 m CD], Tumi,ng circle (dija:etd/Cfr'O,.! 

.. . . Lema rvu " 
the turninf~ circle -200 Tn, dredged to a depth of 4 .6m), Tedama~on, I~ . , . •. utilities, 
'-k' 	 d 1 . ldlulg {dO, IUes,ne t:WOl ,e lernal Toad/rad network cargo storage an l,~l :> • l l' the 

• , ' . ' If ks carrrc(' ou tn . 
<lmemtl(,S "nd scrvic(~s, 1l1t: project also involves redllm" [lOll I, X (I

Page S 0 r5 I 

:~;ED1j 
.~ 

i)1. ! -I 

77

http:cOlnp(:'tltJ.ve
http:nrnilt.cC


( I • /f>Id SriAC 1lH'('lillg 	 I)' l . 25 1 • 
~ () I IC ' 	 tI P. 1 I & ')6/11 M 

.,/i111:' 	 - ill' 2012 

/ : ' " lor providing la l\dslide lacilili('s ;dll1ul O.s million ' ' I '1 
, I J ill I • ' l . " . Clillt (l 111,1[1'1'1,11 \ ,, ' 

III,r i./ l ( t l/ ' 1"·ddll,,ltlo n , )1 (,<11', 111 1', w ill be c lrrJi.'d (Illt ;\1 berthin " ' \r( ' I . , , dl 
/,a:' r ' '('j ' I I ' ,, ' ", 111 11 111)' nl'\'1 

/11.' I , " ,J <:lI iIlIlH,:I. I e csfllll ilk'! (r('dg Jl) \ qUiillti ly ts abc' lll I) _I:: • .' l', 
" ,.( 1)1,1 , d' , 	 . " ,,:'u Illlilll l[\ I 

j //)/ , 'd will h ' prOVide for stor,\g" I( c o. 1dilL! Ir'CJll ore Nl'W .. ' I I 11
"I n ~y,11 ,, ( , ' I,ll ,11\ ( 111'ld willi, 

, I ,(,cI tii Ir,)JIspOIt the I. M I',o 10m the BarS'l'/v 's,,,<.:1 IO l d'lll" ['j " I't I' h

J)'Ojlu,'i I ' . t ,' ( \ I Y, >t'rt hs, ' 

I Iq .t! 1<1 t c 1000:i1t cd along flw le' ll ! ;l nk of Sll<l r; lv ~d i riv('/' I I " / 1ft 

prOf)! ., 	 ' , Ill 11,Jr "( ' V I '" I 
Clltl"<l flC" 	 is p rop sed lhrough existing I' i v l~r {)l ou th. /. ' • . 

W' ,I L'r r ' t( u ircm clll: c )[1~;1 nlClion phi) Sl': 15 j( I .I ); l ) I)l~ral iOIl 11has ' 7 1/ t I') , 
, , l . 'I , (1 .1\" 


water requ irement will be sourccd--from Kurnataka Rural Waler Sup I , " 
, . P Y oH\(l
Sanitation Agency which mdu,des supply to Barge/vessels, port staff <Ind tL'lers, In 

addition to that the water rcq~lr~d for dust suppression system and fir~ fighting'Will 
be sourced (rom Sharavathl RIver. Power Reguirement 1 MVA sourced from 

Honnavar ~ubstations (.~EB).; Sewage: Treated in STP proposed. Sewage sludge 
fTom the Sl P shall be ublized 111 the green belt area. Sludge generated from oil water 
separator will be dispose.d off as per Karuataka Pcilll1tion ,Control Board/CPCB 
guidelines or norms, Project urrounding -delails; Reserve Forest-14 Km, Minor 
Forest-lO Km, Ecology (mangroves) - 2 Km; Arabian Sea - adjoining west Hospital 
and ed ucational institutions are located within 1.5 Kms of the project site, T he 

project site falls in seismic zone III (moderate risk); Other Details: the proponent has 
submitted proposed ToRs, 

l11c subject was placed in the 73rd SEAC meeting held on 20;08.2011 and the 
project proponent and environmental consultan't present explained the proposed 
ToRs for ETA as per the EIA Notifi ation. He informed thal Directorate of P&IWTD 
has signed lease agreement with HPPL. Alternative analysis done with the present 

proposal fouIld vi able to develop barge! vessel facility. Barth of length 1140 Illi.'> 

proposed' to handle 4 b<lrgc/vessds of 5,000 T sinwl 11,ously. The' CO I1S Ultill1[ 

inf\)rmed th~t e rosion and accrcdition n the sea s ide is there <lIon wi l-h sp it 
formation. Bathymetry studies done for 10 y ears , 5 years and recellL l 11C! p r ject is 
connected to sea port at Kalwar 60 [(m a w, y , The prop nent info rm ed rha I' the 

dredged ,material is used {or reclamation purpose, The Committee 01sCl"Ved thaI lh , 

project attracts provision of era Nolifical"ion, January 2011 of MoEF for ilS foreshore 

facili ties. 

After deliberalion the Committee decided to categorize the project under B1 and 
to issue additionai T;Rs along with the model ToRs for the preparat~on ?f EIA along 
with the public consultation by the proponent add ressin g :he followmg Jssues. 

1. Details of hand ling, uploading, transport:a'tion of export material. 

2. Details of materials proposed Lo be imported. 
3. 	 Breeding season of fish and their abundance., . 

" .. . b l' . tad the impact of the project4. IdenbfJcation of mangroves m nC ,wa ers n 

, on the flora and fauna in the m angroves. 


5 , lmpact of dredging on fish breeding ilnd the juvenHes 
iss ~\e PI'Op o nent has submitted the EIA on 29 ,02.2012 with response to the ToRs 

Ue on 13 ,{)9,2011. 

Page 90f56 
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As per communIcation from' the followlng 

l)ll 2. 
environmental 
s{mly submitted does not address 
the Committee. River qualily studies havp lwi 

the estuary and dissolved depends <m the 
nearest intake in Sharavathi River is to be The Ii;,;t of planls 

plan is not specific as the en tire 

'I11c Committee decided to the 
committee 
KUUlilf, Dr. C G Kushalappa, Dr. Bela Zu!sid 

firsl of ils kind in the state. The site 
Location of th-e project with to and its 	

LT 

fune.201 

nTPAc 
Is 

is 

Identification of in backwaters and the of the project on the flora 
and fauna in the mangroves (3) of the project on marine life. 

After deliberation, the Committee decided to recall the proponent for 
obtaining the following from the proponent with site 

inspection report from the subcommittee. 

nthi 
e 

1. Details of materials proposed to be 
2. 	 Breeding season of fish and their abundance. 
3. 	 Identification of mangroves in backwaters and the. of the project 

on flora and fauna in the 
4. Impact dredging on fish breeding and the juveniles. 

5~ River quality studies. 

6. 	 Salinity intrusion at the nearest intake in Sharavathi River. 
7. 	 Social commitment plan for Rs. 1.5 Crores/year for 5 (letter not 

given). 

The project proponent has submitted his on 03.04.2012 in response to 

U1is letter eta ted: 29.03.2012 

subject was placed in the 8151 SEAC meeting held on 07.04.2012 and t~e~ 
subcommittee members submitted the site inspection report and the same IS 

reproduced as below: 

the proposed HOnIlaVnr Port (F') Ltd. sib' nf';)r Honnavar town on 31st. . .) 
2012 al 10.00 am. The team Mr.. Dm;,ct( r 

Ltd., TedUllclIJ Consultant and 

Page 10 orS6 
\ 
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fax 	 +'lI--l.lo·721S 3671 
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Date: 25 lh & 2.6\1\ M 
... 	 ay 2012 

'L 
le.~ 

3. 
4. 
5. 

" ... A""'-LkY!' Qf 
is not The proposed site is sea a 

number. Proponent informed that revenue department will provide the ITPI 
soon and this issue is crucial since cannot be provided Is 

nwnber. 
2. 	 the area is examination to be undertaken to see if the 

proposal has to be for CRZ review conunittee and get clearance for the 
proposed 

3. 	 For any spills - model needs to be undertaken for river and sea. 
4. 	 Consultant present did not the values and 

selection ~""'","'r~"rl 
5. 

tidal wave 
6. 	 Typical input data and 

- Data used 

7. 

8. 

Sharavathi ~d other river need to be9. 	 "L"".U"'" in critical areas 

movement)line sour<;es 	(roadl rillJl10. For air modeling 
needs to be included, 

railway line on local environment needs to
11. Impact studies for 


be undel'taken. 
 on marine
material will be d llmped into sea its12.. Sin<--e the 


needs to be undertakerL 

11 of 56 
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U,e crilic'al and.1, 

d in lhc pwposed activity a 
treabl1ent system to 

. 	 i)re(\s were idcntl'f'ed d' ,. 	 , '. unng SIt'!> " ,/	 /vfilVlI1kurvc, Il(,.11' wad brrdge, inland travel) f ' '~ISlt (H;!and Clf 
need lO be u ndcrtGl or wlHch Impact sludies 

'rill: report , ' ., ' J .' <lOci forest to the De 11 . , 
on ~lOSlun 1I1 I, avmkurve area Whl'cl 1'5 'U' I P ty ComnliSSlOn('r 

, " 1 WI' 1m U.e 
taken Into consldNahon before area has to be 

2. 

It. 

Ill. 

not mentioned, 
abWldant 

dt5cribed Ba/asia Slwrnvatiensis an 
are rare, endangered and 

.,.h._.~,~~nrl from study area 

Sharavathi, which are very unjque 
of many and a trade which lS 
~:eneral marine fishes, Hence 

of the project on their population and 

over-v.wtering, 
surroundings is 

provide 
other 

of 

be involving local 	 . 
data f 

lists plan t5 
3. TI1e flor't": ' 	 . ed' ' afOUIld 1200

Sue mventory provld 15 on 
from the but the district has dose to 2000 planlS 0 check lis! for 

Could be present in Honnavar Taluk. Rather tlwn pllgc J2 orS6 
\ 

·2, 
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' t ',",,1:iF:\ C tlll' l.'f illl ', I) f .., ~ . "I( Lill , , il t!: .!.:)II, & '61h 
.. . ,/fll t? ( - MilY 2012 

.('I t'' 

I " lin: JisLricl de!"lilcd planl iI1V l~ n !tlr I I II \m lhe. IHO'le '! il1\ p \., 1 /' 
\1\1..' c:Jl • • ." .,' . , ' , ( ~ .I n ';) rl(.' I'd ' _ 

J
,ovidcd b}' loc.1I l XI) 11:-; !P 1 lts tng Oil pl.lI\l d lvl'rs llv ill l\", I ' ff , to 

lie p " , . , ,. ' I . '" l I l' rt' llt Ie '", . 
eS 1l1cII I\oned 11\ tnL' l,llld u s C' ~\ C: "' I,dl)' 11\.:1l1gr W('S ilnd 1 " llHI' I ~ 1 I' ) rc..!lyp " ' , ' • " P d il ls,

Llnd ' r arCilS Ont'il lllll1g 11111" (11' 1.1 t hl)!.h qLlLlltt I ( Ir S .If0 , r pSI)LII" I 
I. ' Il l ' , .., on \, r ' C:;{'r \ ' C' I 

iUl'cs t l ,t kill aW, y 1\1 n lll.lIl C: l lUt l1 r (' I S !'("iCrV(' I'oresls within lkm in 1(;.1' " , -, 

,\ilL! <I forest nur!il'ry , na!',lV. d urg, Isl,mel j-; .tiS\) h'cakd [ocall'd hi l .' d~Odwi,
11 , pro. "C' t 

core area with good vegetation cover, ' 

ShMaviltili ~ 'tU <ll:\' i!' a ncar ~rislit.l I! . r l,~~m r l.lr).:.2!Uresh Wil ler that is 
presen t ,hom M~VUlk l1nl ~ IS,laud l IV, r ls II Lew !' and also i'llon~ l3 adagan~ 
Such UTUCjUe hablt.:1.l5 o f II w sa lmi !,\, lo h e -h \ 'J te r conditon' do not c ' ' I1St --. 
--- _ -- ,~ . -- - - In Oller 
constul ~hJilnne 'ilfi 'il ~ , S ludlC'S ll11ci e rtlk n 15 luo short and h nee the 'hldi ~ 
to i1l'lR(lct of the pr tee l .on t~!-.I,,!\ i l l ll l' marine flora and fa wla i not exlu.l m tiv 
Hence a d etai led study n .eds to be undertaken invloving local exp-er ts to ~ 
these issues. The pro ponent , !lei consultants have agTeecl to undertake stu ies 

.based on thesggg€stio ns [2fov(cted by Uu? cqJ r.n itte during the site vis it. 

The subcommittee infoffiled the Committee that the project is coming up in 
reclaimed land formed due to accretion in water, The survey numbers of the port 
land is required for environmental clearance appraisaL TIle proponent has informed 
that survey is going on in the project area, The proponent needs to submit the 
survey numbers officially. There are severailacunas in the project proposal such as: 

/ • Salinity not measured , 
• Basis for fixing air sampiing stations. 
• Model studies have to be done by CWPRS for tidal influence. 
• Floral fauna and mangrove have not been done. 
• ToR issued in September 2011 and 'ErA submitted in Marm2012. 

• There is no post monsoon sLudy. . 
• Environmental clearance can be considered based on CRZ clearance by 

KCZMA. 
TIle Committee noted that the ToRs for the preparation of the EIA b.y the 

' . ' T Rs bli 1 ed by M/s ASCi aSSIgnedproponent were, Issued based on the model 0 pu S 1 . C 
by MoEF Gol for prepar~tion of EIA guidelines/manuaL TIle Secretary, SEA 

, . - d li ti for CRZ clearance
iniortned the Committee that proponen,t has rna e app ca. on _ wherein 
before KCZMA and the same will be placed in the next meeting of l<CZMA . 

.the Regional Director (Environmental) will be present. . 
. . . btain the details/ documents 

The ~onu;ni~~ after delibera~ons deeded ~ 0 ittee from the project 
as per the mmection report subnutted by the subcorrun . 

-~r ' " . ' e SEAC meebng. 
proponent and recall the proponent for presenta b.on in th this 

, ' . . ' ' 1005201 2. in response to 
The proponent has submItted the mformaflon on· 

office letter da,ted: 10.04.2012. . tJ ~ u ries raised 
" . c t explauled 1€ q , d ' 

The propo.nent and envU'onmental consuJtan t prescn th roject site IS ,,(rea ) 

by the Conuni ttee. The proponent infonned that survey ,of e Pthe CDnunittee. TIle 
, ill b submitted to SC7 r.. 'fA on

completed ilnd the list of survey number.; weed becore the ]«( L>J" , 
, ' lac I' lttee 

proponent Wormed further that the subject IS P d I'bera li01l t11C Corn rn _ 
28.05.2012 for consideration for CRZ c1earall ·e. After e 1 Pngc 13 or :06 
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, ' & 26 th May 

( fillr' . 

, ,rI'COtfHlH'tHi 
/(, , I 

ing the tUt 

f th,> ti 

t[h' pnlpus,d to 

informa 
Ul 

imp,h l on tll.C nd \vilrd . 

A 

Impact of the on the riverine 

Issue lTtVI 

regarding su rvcy n 
project. 

Island. 
Incorporalion already published on the project ,lfea (if aVailable). 

Adion to be taken; SEAC to the proposal after 
above information the project 

tial Apartment" Sy.No. 29/1 il nd2. 

(SEIAA 23 CON 

Project: 
Hobli, South Taluk, of .MIs. Windsor .......,........~" 

the Applieant:·-· Sri. Muralidhar 

M/ s. Windsor Edifices t. 

(a) 
The project 

+ 19 Upper Floors 

have applied 
atSy. No. 

8(a) 
SElAA. Total 

plot area: 
of 448 Units 

Floor (b) ~=:...:..;:;;,.:;.,;-" 

plot aTea). (c) -'-'-''''-=::......:::..=+=".;:;.;;:.;..;='''' 

of water: 
~_44" Backfilling 

........'·..o'·r site. (e) =;;"';"'=Q.= 

design 
Solid Waste: 

Railway Station -J8 
International Airport­

=-==="'-"':..::.::="'" Rain Watef Harves ting i~ 

was placed in the 81$1 meet::ing held 
proponent was inforrned that RoW in front of ~e pro!ect sIte 24 In 
of the is 60 m. He informed there lS no fire station 

site as per tl'le required. 
high f'ise 111(' Conunittee d,d not 

and the 

theO.M.non 
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